
L 

Through Speed Post 

IN THE HIGH COURT OF DELHI AT NEW DELHI 

F.No.637/Comp.lDHCIN0. '3'b '2. 8 .- ~ I 
Dated: 10 (8;2../ I~-

From. 

The Registrar General 

Delhi High Court 

NC'w Delhi 

To. 

Suh: Quotation for purchase of new Digital Signature Software. 

Sir. 

This court intends to purchase new Digital Signature Software having 

following salient features as below: 

1. 	 Compatible to sign mUltiple PDF files using batch process. 

2. 	 Compatible to place digital signature at the designated place in the 

PDF file. 

3. 	 Compatible with ~1I1 versions of Windows OS. 

4. 	 Compatible with all types/classes of J)igital Signature 

Cards/Certificates. 

\{\\lJ arc requested to suhmit quotations for the same thereof in a sealed 

t'!)\ dnr\? It' the ll1ldcrsigned on or bef()i'e :b{,(·~2-=7PIJ._, Rates quoted 

"hould he indusiv(: of all taxes and validity of rates should not be less than six 

months. 

The envelope should be addressed in the name of''Registrar General, Delhi 

lli:!h Court. New DelhI' and the subject of this letter be superscribed on thl: 

fhe qUlltation received after due date shall be summarily rejected. 

Yours Truly, 

~n) 
Joint Registrar (Comp.) 

for Registrar General 

F.01o.G37 iComp./ DHCINo . .3b36l Dated:-____J.Q__l0)" l!-

rr J9:;:. lor uploading on Delhi High Court Website 

1. 	 Dealing Assistant of Computer Cell. Delhi High Court. 

(Manoj Kapoor) 

A.O. (.1.) (Comp.lSty.) 

" 





